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.37, 1901 (37).— Feat T T o o Aferf=aw, 1989 (1989 =1 24) Ue ¥oray (Fetrer) (e =a 9 T8
THTT 36 ATTHAH Fgl AT g1) Ff gr 20 'F F 3T g7 (1) T T Thal 7 TI0T Fd g, Tg
THTETT BT ST 3 TETT ¥ o1 TF % forw, g qff e w@fery feaor so# sureag sg=t # @
gl AT ¥ qRASET S7d @A [ ATaTe-agied 95 3 dTed TRATSHT (240.66 HHT0) F I T39T T57
& HATaT It o STAQT Ag A | [HOITad, SIqeqv, Javel 3T TATAT a (o0 e &, THT S T 7o
T o AT T ATTOIT AT

I M0 # Raag s A<k o9 § 26 AT8g=aT & TR1ee 6l arrg F 719 o % dae 3 Aty
T &7 20 = T 3T =T (1) F AL ST TS 6 TorT THT 7 F 919 T STTRT % qFaed § qaAq
T AT

2691 GI/2026 (1)
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T UAT ST G&TH Tt oI1q < e (R0/70), o smaedt 39 weer &1 forfea &

ToFAT STTANTT Y e ST STaTUd T ST HeTH STETLl SeTTahd | &l AR &9 & AT e sHaarat
& HTETH | AATS HT TAHT V& HAT S UH SATEAT i GAare Hd a7 UH A5 19 FLd 6 TATT IS

F5 2, ForE qere faremet sared=n J9, SAaer 517 AT Al SAETTN 1 ST FL HAT AT AT 3

IF Sty v om=r 20 = (3) T IT 97T (2) F el weArw wrters T g AT o #rE swaer srfeay
L

= ATA=T % i e ATett iR 7 TR S i B s s Iuetsy § 9w Raeg =afE g
AR TTTERT o ST HIATAT H IHET (FL&707 6T ST FHhed T 2

AT

ST T T % ATAEAT Foret F STHAGT Tgeie  Steadiq 02 JTHY T TEAH TR AT TIT
Rrerfarrrs (R0/210), ST straedt 3 srefir fBrerw Yo afaoT storfq wefiemars- agees 78 3 area

TRATSHT (240.66 FFHT0) F Forw srfSia st ST ATefT S T §3=T AT IHeh Lgd drerd fEawm)

- sasht, TS S| R |

ﬁET IEEI GESIE Tt T AT E;?T m @TSZT
(20 %)
1 IEEl SHRT | fremqw gafgar | 279 0.0021 0.0260
2 qTaE SHRT | fremqw gafear | 278 0.1628 0.1780
3 IR SHAET | HEH T gafear | 280 0.1152 0.1700
4 qTaE SAgr | frem e gatear | 281 0.0100 0.0200
5 qTaE SAgr | fremqE gatgar | 282 0.0094 0.2510
6 qTaE SAgr | fremE gatdar | 285 0.0088 0.0530
7 qTaE SAgr | fremqE gatdar | 289 0.0168 0.2060
8 TaEdT SHAgT | WEHE gARAT | 286 0.0220 0.0220
9 TaEdT SHAgT | WEHE AT | 287 0.0176 0.0200
10 TaEdT SHAgT | WEHE gAeaT | 288 0.0141 0.0200
11 ATaedl SHAET | WA qARAT | 284/441 0.0329 0.0450
12 RIEL) SeT | femqw gefzar | 284 0.0690 0.0690
13 RIEL) SR | sfewqw gefgar | 283 0.0625 0.1700
14 Tl Ser | fewqw gefzar | 258 0.0317 0.3320
15 Tl Ser | fem e gefar | 259 0.1396 0.2630
16 qTaET SR | frem e gafzar | 264 0.0268 0.4370
17 qTaET SeT | frem e gafzar | 260 0.0240 0.0240
18 qTaET SeT | fem e gafgar | 232 0.0004 0.0850
19 IEE] Sqagr | few e gatear | 261 0.0030 0.0030
20 qTaET Sqgr | fremqE gatdar | 263 0.0047 0.0060
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21 qTaET SR | fem e gefzar | 262 0.0976 0.3830
22 qTaET SR | fremqe gEEar | 131 0.0178 0.3740
23 qTaEAT SR | A e gefgar | 218 0.0630 0.1640
24 L] SHAET | WA gatedr | 214 0.0460 0.1840
25 qTaET SR | fem e gefgar | 215 0.0645 0.1840
26 TaEdl SHAET | HEHqZ gatedr | 217 0.1337 0.1640
27 qTawdl SHAET | HEAqE gatear | 216 0.0013 0.1010
28 qTawdl SHAET | WA T gatear | 220 0.4425 1.9150
29 qTawdl SHAET | HEAqT gatear | 209 0.0535 0.6720
30 ATt SHAgT | WeHE AT | 208 0.5336 1.1640
31 Tl STer | femqR gefEar | 207 0.0004 0.1300
32 T SqAgr | fremqe gatdar | 323 0.0384 0.0660
33 IEEl SqAgr | fremE gatar | 180 0.0030 0.6150
34 IEEl SqAgr | fremE gatar | 324 0.0457 0.0520
35 TaEdT SHAgT | WEHE AT | 367 0.0202 0.0910
36 TaEdT SHAgT | WEHE AT | 325 0.0361 0.0520
37 qTaEdT SHAgT | WEHE gdRaT | 326 0.0028 0.0530
38 RIEL) SR | sfemqw gefzar | 328 0.0250 0.5160

I8 SATAIEor 87 TEarfaqd 7% (50 7) 2.3983 9.2800

.| A R Eg
ﬁET frerr e e 1 A :;; ESLER] @W @T%T
(20 %)

1 TaEdT STHART ATEYT T T 106 0.1066 0.1360
2 TaEdT STHART ATEYT T T 188 0.0041 0.1010
3 TaEdT AR ATEYT T T 182 0.0017 1.0250
4 qTaE SHART | oTEqT wtaET 181 0.0040 0.0720
5 qTaE SHART | oTEqT wraET 180 0.0026 0.0650
6 AT SHAST | AT F:raAr 107 0.1622 1.5210
7 qTaE SHART | e waifaar | 107/790 0.1947 0.7600
8 qTaET SHART | 9MEYT FIfaAT | 107/789 0.2708 0.7600
9 qTaET SHART | oTEqT wStfaET 105 0.0266 0.0400
10 qTaET SHART | oTEqT wStaET 104 0.6394 0.9260
11 qTaed AR ATEYT T T 103 0.0009 0.9280
12 et AR ATEYT T T 102 0.0300 0.0490
13 qTaEdl AR ATEYT T T 90 0.0030 0.0030
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14 qTaET SHART | oTEYT wStfaET 91 0.0020 0.0020
15 qTaET SHART | oTEYT wStaET 92 0.0030 0.0030
16 qTaEAT SHART | oTET wStaET 88 0.0509 1.1030
17 AT SHAGT | AT F:IaAT 93 0.2799 0.7770
18 qTaET SHART | oTET wStfaET 94 0.3403 0.5000
19 AT SHAST | AT F:IaAr 95 0.1210 0.1210
20 qTawdl SHART | QYT F:fAr 96 1.1261 2.0810
21 ATt SHART | QYT F:rfAr 87 0.0299 0.0890
22 ATt SHART | QYT F:fAr 86 0.0301 0.0450
23 qTawdl SHART | QYT F:fAr 16 0.1794 0.7880
24 qTaed SHART | QYT F:fAr 17 0.0105 0.0350
25 T SHART | TR FwarfaaAr 18 0.2380 0.2380
26 IEEl SHART | TR Fwarfaar 19 0.0250 0.0250
27 IEEl SHART | SR Fwarfaar 20 0.3174 0.3630
28 TaEdT SHAGT | QMY F:IaAr 25 0.0042 0.0200
29 TaEdT SHAGT | QMY F:IaAr 21 0.3869 1.4260
30 qTaEdT SHAGT | QMY F:IaAr 22 0.0288 0.0400
31 Taedl SHAET | ATEYY Foltadr 23 0.0371 0.1180
32 RIELS) SHART | oTEYT wStaET 24 0.2136 0.2390
33 TaEdT SHAGT | QMY F:aAr 28 0.4467 0.9620
34 TaEdT STHART ATEYT T T 32 0.7525 1.0850
35 qTaE SHART | oTEqT wtaET 33 0.0190 0.0190
36 AT SHAST | AT F:raAr 34 0.0775 0.2270
37 qTaE SHART | oTEqT wIrfaET 36 0.0030 0.0560
38 ATt SHAST | AT F:raAr 37 0.5863 0.7270
39 qTaE SHART | TR Fwarfaar 38 0.0375 0.4420
40 IEE ] SHART | OMEYT FwelfaAr | 422 0.1071 0.5220
I8 IIATET 87 TE&AT13T GT%T (50 ) 6.9005 18.4390

[®T. |. W/Con/247/BG/G/KLD-BRK/20A/Jamunaha]
AT FHIL [T, T&F TATHAF ATerwrdr/Hai
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MINISTRY OF RAILWAYS
[North Eastern Railway (Construction Organisation)]

NOTIFICATION

Gorakhpur, the 13th April, 2026

S.0. 1901(E).— In exercise of the powers conferred by clause (1) of Section 20A of the Railways Act,1989
(24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the public
purpose, the land, the brief description of which has been given in schedule annexed hereto, is required for purpose of
execution, maintenance, management and operation of Special Railway Project, namely Khalilabad —Bahraich New
railway line project (240.66 Km ) in the Tehsil Jamunaha of Shrawasti District in State of Uttar Pradesh hereby
declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Additional District Magistrate(F/R),
Shrawasti Uttar Pradesh in writing and shall set out the grounds there of, and the Competent Authority shall give the
objector the opportunity of being heard, either in person or by legal practitioner and may, after hearing such objections
and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allowor
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
Khalilabad-Bahraich New Line Railway project (240.66 km) in 02 Village of Tehsil Jamunaha of Shrawasti
District in the State of Uttar Pradesh under Competent Authority Additional District Magistrate(F/R), Shrawasti,
in the District Shrawasti in the State of Uttar Pradesh.

District: Shrawasti, State: Uttar Pradesh

Proposed
;f) District Tehsil Village Name Plot No. I;zlc‘zlg’r:g T"g‘ll:;g“d
(Hec.)
1 Shrawasti Jamunaha Bhikhampur Dulahiya 279 0.0021 0.0260
2 Shrawasti Jamunaha Bhikhampur Dulahiya 278 0.1628 0.1780
3 Shrawasti Jamunaha Bhikhampur Dulahiya 280 0.1152 0.1700
4 Shrawasti Jamunaha Bhikhampur Dulahiya 281 0.0100 0.0200
5 Shrawasti Jamunaha Bhikhampur Dulahiya 282 0.0094 0.2510
6 Shrawasti Jamunaha Bhikhampur Dulahiya 285 0.0088 0.0530
7 Shrawasti Jamunaha Bhikhampur Dulahiya 289 0.0168 0.2060
8 Shrawasti Jamunaha Bhikhampur Dulahiya 286 0.0220 0.0220
9 Shrawasti Jamunaha Bhikhampur Dulahiya 287 0.0176 0.0200
10 Shrawasti Jamunaha Bhikhampur Dulahiya 288 0.0141 0.0200
11 Shrawasti Jamunaha Bhikhampur Dulahiya 284/441 0.0329 0.0450
12 Shrawasti Jamunaha Bhikhampur Dulahiya 284 0.0690 0.0690
13 Shrawasti Jamunaha Bhikhampur Dulahiya 283 0.0625 0.1700
14 Shrawasti Jamunaha Bhikhampur Dulahiya 258 0.0317 0.3320
15 Shrawasti Jamunaha Bhikhampur Dulahiya 259 0.1396 0.2630
16 Shrawasti Jamunaha Bhikhampur Dulahiya 264 0.0268 0.4370
17 Shrawasti Jamunaha Bhikhampur Dulahiya 260 0.0240 0.0240
18 Shrawasti Jamunaha Bhikhampur Dulahiya 232 0.0004 0.0850
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19 Shrawasti Jamunaha Bhikhampur Dulahiya 261 0.0030 0.0030
20 Shrawasti Jamunaha Bhikhampur Dulahiya 263 0.0047 0.0060
21 Shrawasti Jamunaha Bhikhampur Dulahiya 262 0.0976 0.3830
22 Shrawasti Jamunaha Bhikhampur Dulahiya 131 0.0178 0.3740
23 Shrawasti Jamunaha Bhikhampur Dulahiya 218 0.0630 0.1640
24 Shrawasti Jamunaha Bhikhampur Dulahiya 214 0.0460 0.1840
25 Shrawasti Jamunaha Bhikhampur Dulahiya 215 0.0645 0.1840
26 Shrawasti Jamunaha Bhikhampur Dulahiya 217 0.1337 0.1640
27 Shrawasti Jamunaha Bhikhampur Dulahiya 216 0.0013 0.1010
28 Shrawasti Jamunaha Bhikhampur Dulahiya 220 0.4425 1.9150
29 Shrawasti Jamunaha Bhikhampur Dulahiya 209 0.0535 0.6720
30 Shrawasti Jamunaha Bhikhampur Dulahiya 208 0.5336 1.1640
31 Shrawasti Jamunaha Bhikhampur Dulahiya 207 0.0004 0.1300
32 Shrawasti Jamunaha Bhikhampur Dulahiya 323 0.0384 0.0660
33 Shrawasti Jamunaha Bhikhampur Dulahiya 180 0.0030 0.6150
34 Shrawasti Jamunaha Bhikhampur Dulahiya 324 0.0457 0.0520
35 Shrawasti Jamunaha Bhikhampur Dulahiya 367 0.0202 0.0910
36 Shrawasti Jamunaha Bhikhampur Dulahiya 325 0.0361 0.0520
37 Shrawasti Jamunaha Bhikhampur Dulahiya 326 0.0028 0.0530
38 Shrawasti Jamunaha Bhikhampur Dulahiya 328 0.0250 0.5160
Proposed Land to be Aacquired (Hec.) 2.3983 9.2800
Proposed
;f) District Tehsil Village Name Plot No. I&i‘;zlf;’r:g T"E;‘I‘el;;“d
(Hec.)

1 Shrawasti Jamunaha Shahpur Kadotiya 106 0.1066 0.1360
2 Shrawasti Jamunaha Shahpur Kadotiya 188 0.0041 0.1010
3 Shrawasti Jamunaha Shahpur Kadotiya 182 0.0017 1.0250
4 Shrawasti Jamunaha Shahpur Kadotiya 181 0.0040 0.0720
5 Shrawasti Jamunaha Shahpur Kadotiya 180 0.0026 0.0650
6 Shrawasti Jamunaha Shahpur Kadotiya 107 0.1622 1.5210
7 Shrawasti Jamunaha Shahpur Kadotiya 107/790 0.1947 0.7600
8 Shrawasti Jamunaha Shahpur Kadotiya 107/789 0.2708 0.7600
9 Shrawasti Jamunaha Shahpur Kadotiya 105 0.0266 0.0400
10 Shrawasti Jamunaha Shahpur Kadotiya 104 0.6394 0.9260
11 Shrawasti Jamunaha Shahpur Kadotiya 103 0.0009 0.9280
12 Shrawasti Jamunaha Shahpur Kadotiya 102 0.0300 0.0490
13 Shrawasti Jamunaha Shahpur Kadotiya 90 0.0030 0.0030
14 Shrawasti Jamunaha Shahpur Kadotiya 91 0.0020 0.0020
15 Shrawasti Jamunaha Shahpur Kadotiya 92 0.0030 0.0030
16 Shrawasti Jamunaha Shahpur Kadotiya 88 0.0509 1.1030
17 Shrawasti Jamunaha Shahpur Kadotiya 93 0.2799 0.7770
18 Shrawasti Jamunaha Shahpur Kadotiya 94 0.3403 0.5000
19 Shrawasti Jamunaha Shahpur Kadotiya 95 0.1210 0.1210
20 Shrawasti Jamunaha Shahpur Kadotiya 96 1.1261 2.0810
21 Shrawasti Jamunaha Shahpur Kadotiya 87 0.0299 0.0890
22 Shrawasti Jamunaha Shahpur Kadotiya 86 0.0301 0.0450
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23 Shrawasti Jamunaha Shahpur Kadotiya 16 0.1794 0.7880
24 Shrawasti Jamunaha Shahpur Kadotiya 17 0.0105 0.0350
25 Shrawasti Jamunaha Shahpur Kadotiya 18 0.2380 0.2380
26 Shrawasti Jamunaha Shahpur Kadotiya 19 0.0250 0.0250
27 Shrawasti Jamunaha Shahpur Kadotiya 20 03174 0.3630
28 Shrawasti Jamunaha Shahpur Kadotiya 25 0.0042 0.0200
29 Shrawasti Jamunaha Shahpur Kadotiya 21 0.3869 1.4260
30 Shrawasti Jamunaha Shahpur Kadotiya 22 0.0288 0.0400
31 Shrawasti Jamunaha Shahpur Kadotiya 23 0.0371 0.1180
32 Shrawasti Jamunaha Shahpur Kadotiya 24 0.2136 0.2390
33 Shrawasti Jamunaha Shahpur Kadotiya 28 0.4467 0.9620
34 Shrawasti Jamunaha Shahpur Kadotiya 32 0.7525 1.0850
35 Shrawasti Jamunaha Shahpur Kadotiya 33 0.0190 0.0190
36 Shrawasti Jamunaha Shahpur Kadotiya 34 0.0775 0.2270
37 Shrawasti Jamunaha Shahpur Kadotiya 36 0.0030 0.0560
38 Shrawasti Jamunaha Shahpur Kadotiya 37 0.5863 0.7270
39 Shrawasti Jamunaha Shahpur Kadotiya 38 0.0375 0.4420
40 Shrawasti Jamunaha Shahpur Kadotiya 422 0.1071 0.5220
Proposed Land to be Aacquired (Hec.) 6.9005 18.4390

[F. No. W/Con/247/BG/G/KLD-BRK/20A/Jamunaha]
ABHAY KUMAR GUPTA, Chief Administrative Officer/Construction
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